Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 23.12.2025 (TUESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),

Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

To Dispense with
IA No. 1751/2025
For Stay

IA No. 1752/2025

Vs
State Bank of India &
Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. Comp App (AT) (CH) Kalvakuntla Sudhir Mr. Sharath Chandran
(Ins) No. 653/2025 Rao
For Exemption Vs
IA No. 1816/2025 State Bank of India &
For Stay Anr.
IA No. 1817/2025
2. Comp App (AT) (CH) Kalvakuntla Suhan Rao | Mr. Sharath Chandran
(Ins) No. 654/2025 Vs
For Stay State Bank of India &
IA No. 1818/2025 Anr.
For Exemption
IA No. 1819/2025
3. Comp App (AT) (CH) Nova Castle Apartment | Mr. Bijoy P Pulipra
(Ins) No. 655/2025 Owners Association &
Anr.
Vs
K. Parameswaran Nair,
RP, Samson and Sons
Builders & Developers
Pvt Ltd & Anr.
4. | Comp App (AT) (CH) Anish Reddy Mr. Sunny Sheen Mr. Naman Tandon
(Ins) No. 656/2025 Chinnamile Akkara For Caveator
For Stay Vs
IA No. 1820/2025 CA Naren Sheth,
Liquidator of Aster Pvt
Ltd & Anr.
S. Comp App (AT) (CH) Anish Reddy Mr. Sunny Sheen Mr. Naman Tandon
(Ins) No. 657/2025 Chinnamile Akkara For Caveator
For Exemption Vs
IA No. 1821/2025 CA Naren Sheth,
For Stay Liquidator of Aster Pvt
IA No. 1822/2025 Ltd & Anr.
6. Comp App (AT) (CH) Yarlagadda Padmavathi | Mr. Diwakar
(Ins) No. 628/2025 Vs Maheshwari
To Dispense with State Bank of India &
IA No. 1741/2025 Anr.
For Stay
IA No. 1742/2025 WITH
7. Comp App (AT) (CH) Yarlagadda Madhu Mr. Diwakar
(Ins) No. 631/2025 Mohan Maheshwari



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. Comp App (AT) (CH) Petrofuel (T) Ltd Ms. Laila S
(Ins) No. 582/2025 Vs
Progressive
(With Defects) Constructions Ltd
9. Comp App (AT) (CH) TSP Logistics Pvt Ltd Mr. Liju V Stephen
(Ins) No. 610/2025 (Formerly Known as
Unitac Logistics Pvt
(With Defects) Ltd) & Anr.
Vs
Sreenivasan PR
Liquidator of Greenlace
Builders & developers
Pvt Ltd
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | TA No. 715/2021 Dr. P Mahalingam Mr. Saurabh Kalia Mr. Chandramouli
(For Condone Delay) Vs Prabhakar- R1
in Santhosh Hospitals Pvt
Comp App (AT) (CH) Ltd through Liquidator,
(Ins) No. 345/2021 Deepa Venkat Ramani
For Exemption & 2 Ors
IA No. 713/2021
For Stay
IA No. 714/2021
11. | Restoration App No. Govt. of Tamil Nadu, Mr. B Vijay
24 & 25/2025 Commercial Tax & Mr. G Dinesh Kumar
in Registration Dept. Rep
IA No. 1207/2023 by Assistant
(For Condone Delay) Commissioner (ST)
in Vs
Comp App (AT) (CH) S. Rajendran, RP of
(Ins) No. 394 /2023 Vasan Health Care Pvt
For Stay Ltd & Anr.
IA No. 1208/2023
12. | TA (AT) No. 267/2021 M. Gopal Mr. MVV Ramana
(Comp App (AT) No. Vs
41/2020) Ganga Reddy & 2 Ors
13. | Comp App (AT) (CH) No. | Sri Gopal Muniyappa & | Mr. MVV Ramana
136/2025 Anr.
For Exemption Vs
IA No. 1480/2025 Ganga Reddy
For Stay
IA No. 1481/2025

For Direction

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

14.

IA No 1785/2025
(To Adv. Hg.)

in

Comp App (AT) (CH)
(Ins) No. 434/2025

National Asset
Reconstruction
Company Ltd

Vs

SEW LSY Highways Ltd

Mr. VV Sivakumar




15. | Restoration (AT) No. Yarlagadda Padmavathi | Mr. Kumar Anurag
33/2025 Vs Singh
in State Bank of India &
Comp App (AT) (CH) Anr.
(Ins) No. 154/2024
For Stay
IA No. 408/2024
For Exemption
IA No. 410/2024
16. | Restoration (AT) No. Avant Garde Clean Mr. J Lenin
35/2025 Room & Engg.
in Solutions Pvt Ltd
Comp App (AT) (CH) Vs
(Ins) No. 26/2023 HLL Biotech Ltd
17. | Restoration (AT) No. Sun Printers Mr. Rajiv Bhatnagar,
36/2025 Vs CA
in Omics International Pvt
Comp App (AT) (CH) Ltd
(Ins) No. 377/2024
For Stay
IA No. 1026/2024
For Condone Delay
IA No. 1027/2024
For Exemption
IA No. 1028 &
1029/2024
For Directions
IA No. 1030/2024
Delay in refiling
IA No. 1031/2024
18. | IA No. 1613/2025 Manimegalai Mr. B Dhanaraj Mr. PJ Rishikesh R2
(To Adv. Hg.) Unnikrishnan
in Vs
Comp App (AT) (CH) No. | JSM Aggregates and
100/2025 Sands Pvt Ltd & Anr
For Stay
IA No. 1062/2025
For Direction
IA No. 1061 &
1063/2025 WITH
For Urgent Hearing
IA No. 1451/2025
19. | Comp App (AT) (CH) No. | Manimegalai Mr. B Dhanaraj Mr. PJ Rishikesh R2 R4
101/2025 Unnikrishnan
Vs
JSM Aggregates and
Sands Pvt Ltd & 3 Ors
20. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Anirudh Wadhwa
07/2019 (India) Ltd R1
in Vs
Comp App (AT) (Ins) No. | Ragurama Krishnaraja
552/2018 & Anr.
WITH
21. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia R1

08/2019

in

Comp App (AT) (Ins) No.
553/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr.




For Admission (After Notice)

(Ins) No. 257/2025
For Exemption

IA No. 727/2025
For Stay

IA No. 728/2025

Vs

National Bank of
Agriculture and Rural
Development (NABARD)
& Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
22. | Comp App (AT) (CH) Punjab National Bank Mr. Varun Srinivasan Mr. Raghuram
(Ins) No. 320/2023 Vs Kadambi- R1
For Stay Shivadutt Bannanje,
IA No. 977/2023 Liquidator of Falcon
Tyres Ltd (In
Liquidation) & Anr
23. | Comp App (AT) (CH) Bank of Baroda Mr. B Dhanaraj Mr. S Vivekananda R2
(Ins) No. 371/2024 Stressed Assets
For Additional docs Management Branch
IA No. 1227/2024 Vs
Ramamoorthi
Srinivasan, RP of
Personal Guarantor C.
Shivakumar Reddy &
Anr.
WITH
24. | Comp App (AT) (CH) Bank of Baroda Mr. B Dhanaraj Mr. S Vivekananda R1
(Ins) No. 372/2024 Stressed Assets
For Exemption Management Branch
IA No. 1018/2024 Vs
For Additional docs C. Shivakumar Reddy
IA No. 1223/2024 & Anr.
25. | Comp App (AT) (CH) CA Mahalingam Mr.AG Sathyanarayana | Mr. Suhrith
(Ins) No. 468/2024 Suresh Kumar, RP of Parthasarathy R4
For Stay Real Value Promoters
IA No. 1276/2024 Pvt Ltd
Vs
Ramaswamy
Damodaran & 3 Ors
26. | Comp App (AT) (CH) No. | Southern Structurals Mr.B Sankaranaryanan
107/2025 Ltd & 3 Ors. PCS
For Stay Vs
IA No. 1188/2025 Income Tax Officer &
Anr.
27. | Comp App (AT) (CH) AM Developers (India) APR Associates
No. 145/2025 Pvt Ltd
For Stay Vs
IA No. 1562/2025 Balaji Real Estate
28. | Comp App (AT) (CH) GRK Reddy Mr. Syed Datha Ms. Ramya R2
(Ins) No. 202/2025 Vs
To dispense with Balasubramanian
IA No. 568/2025 Mekala, IRP of Marg
For Stay Ltd & Anr
IA No. 569/2025
29. | Comp App (AT) (CH) M. Chandra Mr. Rohan Aloor Mr. T Ravicha
(Ins) No. 256/2025 Bushanaswamy Reddy 28280ndran R1
For Stay Vs
IA No. 725/2025 National Bank of
For Exemption Agriculture and Rural
IA No. 726/2025 Development (NABARD)
& Anr.
WITH
30. | Comp App (AT) (CH) M. Rama Devi Mr. Rohan Aloor Mr. T Ravichandran R1




31. | Comp App (AT) (CH) Govindaraja Mudaliar Mr. Sanjay Kumar
(Ins) No. 280/2025 Sons Pvt Ltd Ruia, CA
Vs
Invreco Pvt Ltd
32. | Comp App (AT) (CH) RK Distilleries (P) Ltd Mr. Jerin Asher Sojan

(Ins) No. 506/2025
For Exemption

IA No. 1421/2025
For Stay

IA No. 1422/2025

Vs

Sreenivasa Rao
Ravinuthala, RP of
Nadhi Bio Products Pvt
Ltd & 2 Ors.

For Hearing

(Comp App (AT) No.
21/2020)

& Anr.

Vs

The Gowthami Solvent
Oils Ltd & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
33. | TA (AT) No. 85/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna R1
(Comp App (AT) No. Mining Ltd R2
173/2019 Vs
For Stay I.G Kashinath & 4 Ors.
IA No. 2070/2019 WITH
34. | TA (AT) No. 86/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna
(Comp App (AT) No. Mining Ltd R1 R2
174/2019 Vs
For Stay I.G Kashinath & 4 Ors
IA No. 2073/2019)
35. | TA (AT) No. 262/2021 Adita Bio Sys Pvt Ltd & | Mr. CS Naman G Joshi
(Comp App (AT) No. 3 Ors.
01/2020) Vs
Suhas Yeled
Sharanabasappa &
Anr.
36. | Comp App (AT) (CH) Kandula Uttam Reddy Mr. Anant Merathia Mr. D Srinivasa Rao R2
No. 108/2022 & 2 Ors.
For Stay Vs
IA No 917/2022 D Tej Kumar & 51 Ors
For Urgent Hearing
IA No. 72/2023
37. | Comp App (AT) (CH) Itakem Finichem Pvt Mr. Pawan Jhabakh
(Ins) No. 280/2022 Ltd
Vs
Iconium Leather Works
Pvt Ltd
38. | TA (AT) No. 01/2023 Mallina Bharathi Rao Mr. TK Bhaskar Chandhiok & Mahajan
(Comp App (AT) No. & Anr.
387/2018) Vs
Gowthami Solvent Oils
Ltd & 2 Ors.
WITH
39. | TA (AT) No. 85/2022 Mallina Bharathi Rao Mr. TK Bhaskar Chandhiok & Mahajan




40. | Comp App (AT) (CH) Employees Provident Mr. PK Panneer Selvam | Mr. T Ravichandran
(Ins) No. 302/2022 Fund Organisation R1 RS
For Stay Vs Mr. Sriram
IA No.635/2022 Ramakrishnan Venkatavaradan R2
For Direction Sadasivan, RP of BVV
IA No. 908/2024 Paper Industries Ltd &
4 Ors.
41. | Comp App (AT) (CH) Future Ventures Pvt Mr. Pradeep Joy Mr. Hari Kumar G Nair
(Ins) No. 157/2023 Ltd, Erstwhile
For Stay Paptrade India Pvt Ltd
IA No. 522/2023 Vs
Prathap Pillai, RP of
Tenny Jose Ltd.
42. | Comp App (AT) (CH) The Deputy Assistant Mr.AG Sathyanarayana | Mr. Avinash Krishnan
(Ins) No. 279/2023 Commissioner (State Ravi-R1
For Stay Tax), Andhra Pradesh Mr. NP Vijaykumar R2
IA No. 853/2023 Vs
Agrigo Trading Pvt Ltd
& Anr
43. | Comp App (AT) (CH) Rajendra Gears, Rep Mr. Aadil Singh Mr. Siddhanth Makkar
(Ins) No. 434/2023 by its Managing Boparai
For Stay Partner Rajendra Singh
IA No. 1336/2023 Vs
For Urgent Hearing Anish Agarwal, IRP,
IA No. 68/2024 SAIL-SCL Kerala Ltd.
44, | Comp App (AT) (CH) District Collector, Mr. Durga Dutt Ms. Anbarasi Rajendran
(Ins) No. 38/2024 Wardha
For Stay Vs
IA No. 115/2024 Vijay Kumar Garg,
Liquidator of Lanco
Vidarbha Thermal
Power Ltd
45, | Comp App (AT) (CH) INTUC Union, Mr. P Ulaganathan Mr. Anant Merathia R1
(Ins) No. 94/2024 Shree Ambika Sugars Mr. Avinash Krishnan
Ltd & Anr. Ravi- R2
Vs
Anurag Goel & Anr
46. | Comp App (AT) (CH) Sai Baba Business Mr. AK Vijay Maghesh Ms. Elamathi MS
(Ins) No. 297/2024 Solutions Pvt Ltd
For Stay Vs
IA No. 787/2024 S. Rajendran, Former
RP, PRC International
Hotels Pvt Ltd
47. | Comp App (AT) (CH) G Shankar Mr. BSV Prakash Mr. Vikram Wadehra

(Ins) No. 99/2025
For Stay

IA No. 272/2025
For Additional Docs
IA No. 273/2025

Personal Guarantor of
Peekay Mediequip Ltd
Vs

Piramal Capital &
Housing Finance Ltd

Kumar




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)
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